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| TEM No. 3 Court No. 4 SECTION 111
AN MATTER
SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

I.A-No.1 in Cvil Appeal No.6581/2002
M S. ROLLATAI NERS LTD.
VERSUS
COVWNR. OF CENTRAL EXCI SE, DELHI
(Wth Appln(s). for stay )
(Wth Ofice Report )
Wth
I.A.No.1 in C A No.6635/2002 (for stay and office report)

Appel I ant (s)

Respondent (s)

Date : 30/01/2004 These Petitions were called on for hearing today.

CORAM :
HON BLE MR, JUSTI CE N. SANTCSH HEGDE
HON BLE MR, JUSTI CE B. P. SI NGH

For Appellant (s)M. V. Lakshm kumaran, Adv.
M. A R Mdhav Rao, Adv.
M. Al ok Yadav, Adv.

M. V. Bal achandran, Adv.
For Respondent (s)M. L.N Rao, ASG

Ms. Vibha Datta Makhija, Adv.
M. B. Krishna Prasad, Adv.

UPON hearing counsel the Court nade the foll ow ng
ORDER
List the matter for final hearing in the |ast week of
Mar ch, 2004.

( PAWAN KUVAR) ( PREM PRAKASH)
Court Master Court Master



